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NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 18.12.2019 (WEDNESDAY) 

COURT III 

10:45 AM 

 

   In the court of Hon’ble Mr. Justice Venugopal M., Member (Judicial), Hon’ble Mr. Balvinder Singh, Member 

(Technical) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical). 

For Admission (After Notice) 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 756 of 

2018  

Vivek Jha 

Vs. 

Daimler Financial Services India Pvt. 

Ltd. & Anr. 

Simran Jyot Singh Mohd. Azeem-R1 

2.  Comp. App. (AT) 

(Ins) No. 275 of 

2019 

 

Pankaj Kikavat 

Vs. 

Bank of India & Anr. 

Nitin Mishra Medha Tandon-R1 

Sreevita Ghosh(R-

ARC) 

3.  Comp. App. (AT) 

(Ins) No. 306 of 

2019 

 

 

Pradeep M.R 

Vs. 

Ravindra Belayur R.P. of Merchem Ltd. 

& Ors. 

With 

Kartik Malhotra K .V balakrishnan-

R1 

R S Lakshman-R2 

Akshay Gupta-R3 

4.  Comp. App. (AT) 

(Ins) No. 307 of 

2019 

Merchem (India) Pvt. Ltd. & Anr. 

Vs. 

Ravindra Belayur,R.P. of  Merchem Ltd. 

& Ors. 

With 

S.Santanam 

Swaminadhan  

K .V balakrishnan-

R1 

R S Lakshman-R2 

Akshay Gupta-R3 

5.  Comp. App. (AT) 

(Ins) No. 315 of 

2019 

 

P.E. Thomas 

Vs. 

Ravindra Belayur, R.P. of Merchem Ltd. 

& Ors. 

With 

Sumit Kumar 

Chauhan 

K .V balakrishnan-

R1 

R S Lakshman-R2 

Akshay Gupta-R3 

6.  Comp. App. (AT) 

(Ins) No. 554 of 

2019 

Industrial engineering Co. 

Vs. 

Merchem Ltd. & Anr. 

 

Dharita Purvish 

Malkan  

K.V. Balakrishnan 

7.  Comp. App. (AT) 

(Ins) No. 481 of 

2019 

Super Fight Promotions Pvt. Ltd. 

Vs. 

Transcend Advantage Sports Pvt. Ltd. 

 

M.K.Pandey Peeush Sharma 

8.  Comp. App. (AT) 

(Ins) No. 508 of 

2019 

 

Indiana Conveyors Pvt. Ltd. 

Vs. 

Ducon Technologies (I) Pvt. Ltd. 

Mahesh Agarwal Rakesh Sinha 

9.  Comp. App (AT) 

No. 216 of 2019 

 

Ateet Bansal. 

Vs. 

Unitech Ltd. 
 

With 
 

Rajesh Rai Shrishti Juneja 
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10.  Comp. App (AT) 

No. 218 of 2019 

 

 

Sunita Bansal. 

Vs. 

Unitech Ltd. 
 

With 

Rajesh Rai  Shrishti Juneja 

11.  Comp. App (AT) 

No. 219 of 2019 

Shweta Bansal. 

Vs. 

Unitech Ltd. 
 

Rajesh Rai  Shrishti Juneja 

12.  Comp. App (AT) 

No. 192 of 2019 

 

Enness Capitals Pvt Ltd. & Ors. 

Vs. 

Hyderabad Securities and Enterprises Ltd 

& Ors. 
 

Vipul Ganda  Y.Suryanarayana 

Jagriti Ahuja (R19) 

 

 

Copy to: - 

 

1. Notice Board                                                                                                             By Order 

2. Reception           

3. Record File                                          -sd/-  

4. Website: www.nclat.nic.in                                                                                    Registrar       

http://www.nclat.nic.in/

